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008 or CRIMINAL PROCEDURE (GUJIARAT
’ Anp AMNDT.) Acr, 1076

SHRI K, RAGHU RAMAIAH: On
behalf of Shri Om Mehta, I beg to lay
an the Table a copy (Hindi and
English versions) of the Code of Cni-
minsl Procedure (Gujarat Secund
Amendment) Act, 1976 (President's
Act No. 30 of 1876) published n
Gazetts of India dateq the 7th July,
1976, under sub-section (3) of section
3 of the Gujarat State Legislature
{Delegation of Powers) Act, 1976.
[Placed in Labriry See No LT-
10867/76].

GrsT or VARIOUs CENTi\[. AND STATE
ENACTMENTS ADDED 10 THg NIATH
ScHEDUTE OF THE CONSTITUTION, NOTI-
FICATION UNDER ILEPRESENTATIONW O THL
PropLe AcT. REGCISTRATION OF ELFCTORS
(AmMnpT )Y RUIES, 1576, CONDUCT OF
AsSSEMBLY EI1ECTINN s (SIKKIM) RULES,
19768, REPORT ON GEERaAL Ei ECTIONS TO
GUJARAT ASSEMBELY, 1475 anp Tamio
Napu HiNp RELICIOUs AND Cl'ARITABLF
ENDOWMENTs (AMNDT aND SPFCIAL
ProvisioNs) Act, 1976

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (DR V A
SEYID MUHAMMAD) I heg to lay
an the Table: —

(I A statement (Hind: and
English versions) giving the gict of
various Centra) ond Stiate enact-
ments added to the Ninth Schedule
to thia Constitution and the reasons
for their inclusion jn pursuance of
th, direction siven by the Spcaker
during discusion on. the Constitution
(Forty-second Amendment) Bill,
1876.

(20 A copy of Notification No.
SO 387(E) (Hindi ang English
versions) pubhished in the Gazctte
of Indig dated the 25th May. 1876,
jssued under cub-.section (1) of
section BA of the Repre<entation of
the People Act, 1951

13y A copv of the Registration of
Flectors (Amend-ent) Rules, 1976
(Hindi angd Englich versions) pub-
lished in Notidcation No. S.0.
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425(E) in Gazette of India dated the
23rd June, 1976, under sub-section
(3) of section 28 of the Represen-
tation of the People Act, 1950,

(4) A copy of the Conduct. of
Assembly Elections (Sikkim) Rules,
1976 (Hind, and English versions)
published in Notification No. S.0.
426 (E) in Gazette of India dated the
23rq June, 1976, under sub-secticn
(3) of section 169 of the Represen-
tation of the People Act, 1951,

(5) A copy of the Report (Hindi
and English versions) on General
Election to Gujarat Legiglative
Assembly, 1975—Statistical,

(8) A copy of the Tamil Nadu
Hindu Relgious and Charitable En-
dowments (Amendment and Special
Provisions) Act, 1976 (Hindi and
Er<li.ny versions) (President's Act
Ne 24 of 1976) publisheg in Gazette
of India dated the lst June, 1976,
under sub-section (3) of section 3

of the Tami! Nadu State Legislature
{Delegation of Powers) Act, 1976
[Placed iv Librery. See No. LT-
10958 /761

RIPORTS ON WORKIWG OF THE NatTion-
ALISED BanKs anD Auprr REPORTS,
THTRFON TOR THE YEAR 1975

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE {SHRI-
MATI SUSHILA ROHATGI): On be-
half of Shr:1 Pranabh Kumar Mukher-
Jee, I bag to lay on the Table a copy
e~ch of *he folluwing Reports (Hinda
and English versions) under sub-
section (B) of section 10 of the Bank-
ing Companies (Acquisition and
Transft r of Undertakings) Act, 1970- —

11y Report on the working and
activities of the Central Bank of
India for the year ended the 3Ist
Deacember, 1975 along with the Ac-
counts and Auditor's Report there-
on.

(%Y Reoort om the working and
activities of the Bunk of India for
the year ended tne 31st Decemter,



[Shrimati Sushila Rohatgi)

1976 alomg with the Adcounts and
thw.wm

(3) Report on the working and
activities of the Punjab National
Bank for the year endag the 3lst
December, 1875 along with the Ac-
county and the Auditor's Report
thereon

(4) Report on the working and
activities of the Bank of Baroda for
the yea; ended the 31st December,
1975 along with the Accounts and
the Auditor’s Report theieon

(3) Report on the working and
activitreg of the United Commercial
Bank for the vear ended the 3lst
Decembe1, 1975 along wath the
Accounts and Auditor’s Report
thereon

(6) Report on the working and
aclivities of the Canara Bank for
the year ended the 31st December,
1875 along with the Accounts and
the Auditor’s Report thereon,

(7) Report on the working and
activities of the Umted Bank of
India for the year endei the 3lst
December, 1975 along with the Ac-
count: gnd the Auditor’s Report
theireon

(8) Report on tne working and
activitiegs of the Dena Bank fer the
yeay ended the 21st December. 1975
along with the Accounts ang the
Auditor’s Report thereun

(8) Report on the working and
activities of the Synduiata Banl, for
the year ended the 31st Decembol,
1975 along with the Accounts and
the Audstor's Report thereon

(10) Report on the working and
activities of the Union Ban« of India
for the year ended the 31st Decem-
ber, 1975 along with the Accounts
and the Auditor's Report thereon

(11) Report on the working ¢nd
sctivitics of the Allahabad Bank for
the year ended the 31st December,
1975 along with the Accounts and
the Auditor’s Report thereon,

thereon. ([Placed in Library See
No. LT-10859/76).

NOTIFICATIONS UNDER INDIAN RAILWAYS

Act, 1880

THE MINITER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI MOHD SHAFI QURESHI)- I
beg to lay on the Table—

(1) A copy each of the follow-
ing Notifications (ITinds and
English  wversions)  1ssued
under scelion 47 of the
Indian Rav'ways Act, 1890 —

(1) The Railwuys Red Tanff
(Fifth  Amendment) Rules,
1976, published ;n Notfica-
tion No GSR 47 n
Gazette of India dated the
28th May, 1978

(1) The Railways Red Tariif
(Sixth Amendmeni' Rules
1976, published 'y Notifica-
tion No. GSR 1013 1n
Gazette of India dated the
10th July, 1976

(in) The Bombay Port Trust
Railways (Demurrage and
Warfage) Rules, 1878, pub-
lished in Notification No.
S.0. 2812 in Gazette of
:l;#l dated the 31st July,



